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Translated the TAMIL version Letter Na.Ka. No.858 / 2021 / Al ?3 ’
dated 06.09.2021 of the Divisional Engineer, Highways Department

N C&M, Erode to the ENGLISH version:
From To
Tmt. V. Rani, M.Tech., The District Collector,
Divisional Engineer, Erode District,
Highways Department C&M, Erode.
Erode.

Dated 06.09.2021.

" TREES - Erode District - Kodumudi Taluk - Karur-
‘ K@dumudl Road 36/8 kms - Roadside near to the
0Old Bus stand at Kodumudi - Four Numbers of
NEEM trees - Miscreants poured the acid on the
- trees and destroyed - Maintenance expenses

- calculated - Report - Submitted

1) Letter No. 6 /2020-21 / U.Po / dated
24.04.2021 of the Assistant Divisional Engineer,
- C&M, Highways, Gobi
2) Receipt No. 49/2021 dated 26.04.2021 of the
- Inspector of Police, Kodumudi
- 3) News published in the Dinamalai News paper
“dated 28.05.2021
. » ‘reglstratmn dated 23.06.2021 by the
I Green Tribunal
r Na.Ka. No.13280 / 2021 / K3 dated
@5 07. 2021 15.07.2021, 19.07.2021,
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poured (n Kodumudi and nubuequmtly, Honorable  National Gree, |
Tribunal Southern Zone, Chennal hab come forward and Suo Mo, M
registered the cane in Original Application No 151 of 2021 (57) and the :
orders were received,  On the orders of the Honorable National Green
Tribunal Southern Zone, Chennai the details of the action taken on the
dried trees wan filed before the Honorable National CGreen Tribunal
Southern Zone, Chennad,  In this regard it was ordered on 26,07,2021
that the Dr. Kamalalkannan, the owner of the PP Hospital near to the
dried trees due to the acid poured was impleaded as 7% Respondent and
ordered to submit the estimation cost was sought for towards the
~replanting of the trees instead of dried neerm trees,

i Further in the letter the Inspector of Police of Kodumudi
d t when the enquiry was conducted to find the person who has
acid that one Ammasai, who was knowingly or unknowingly
the acid on the neem trees and in consequences, the trees
d. If any action is to be taken on the above person, the
8 10 be obtained from the court, Hence there are chances to
penalty by the Highways Department and recommended that
action can be taken through the Highways Department,

per the letter in the 5" reference dated 01.09.2021 and
e District Collector the report has to be filed before the
Green Tribunal Southern Zone, Chennai, if any
ma destroyed trees, the report of the same to be sent

| regard to the action taken on the destroyed

ow to the Highways Department about the
d on the root of the trees after peeled
four number of trees on 24.04.2021
'8 km under the maintenance of
di Sub Division C& M, Kodumudi

e at the nearer places of
| to give the information:
: Ensmeer. Highways

ment, Kodumudi. In
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‘The follow up action was taken as per the letter dated %3}
12.07.2921 In the reference no.9 of the Assistant Divisional Engineer,
‘ C&M, Highways Department, Kodumudi.

In the order dated 26.07.2021 of the Honorable National
Green Tribunal Southern Zone, Chennai on the registered Suo Motu case
based on the news published in the Dinamalar Daily newspaper dated
28.05.2021 the instructions were given the estimation cost for the
i nance on the planting of saplings instead of the destroyed trees.

d

- As per the letter in the reference no.10 of the District Forest
the estimation cost of the 4 residuals pieces of the trees
tune of Rs.1890/-. Further, it is also informed that the
arges for the new saplings for the one year is estimated to
.1,04,560/-.

~ Subsequently, the Assistant Divisional Engineer, C&M,
‘ ent, Kodumudi in the letter dated 23.08.2021 reported
1g Counsel of National Green Tribunal that the maintenance
ngs for the years estaimated as Rs.25,200/-.

as per the orders of the National Green Tribunal, the
for the 40 saplings @ 10 sapling on compensatory
trees by pouring acid is estimated as follows:

Amount
Rs.
1,890/-

40 saplings for 1,04,560/-

25,200/-
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